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Government of Jammu & Kashmir
Revenue Department
Civil Secretariat
Notification
Jammu, the \q  March, 2018

20195 In exercise of the powers conferred by section 3 of the
Jagmmu and Kashmir Public Premises (Eviction of Unauthorized
nccupants) Act, 1988, and in supersession of nofification SRO-11 of
015 dated 1501.2015, the Government hereby appoint
5. Devinder Singh Katoch, Director Land Management, Jammu
navelopment Authonty, as Estates Officer for the purpose of the

«ad Act in respect of the premises confrolled by Jammu
pevelopment Authority.

By order of the Government of Jammu and Kashmir,

Sd/-
(Shahid Anayaiullah) 1AS
Commissioner/Secretary fo Government
Revenue Department

No: Rev/LB/65/90-II Dated: 19 .03.2018

Copy io the:
Fnancial Commissioner, Housing & Urban Development Depariment,
J&K, Jammu
Enancial Commissioner, Revenue, J&K, Jammu, )
Commissioner/Secretary fo  Government, General Adminisiration

pariment

vizonal Commissioner, Jommu :

scretan o  Govermnment. Department of Laow, Justice and

diarmentary Afiairs (with 7 caopies).

eputy Commussioner, Jammu.

e Chorman, Jommu Development Authonty, JAK, Jammu.
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D50 with Hon'ble Minister for Revenue
|| Special Assistant to Hon'ble Minister (MoS) Revenue. o o0 ie
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